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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF:

M.C. MEHTA Applicant
Versus

Union of India & Ors. ......Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DISTRICT GANGA
PROTECTION COMMITTEE, PAURI GARHWAL, UTTARAKHAND THROUGH
DISTRICT _ MAGISTRATE, PAURI GARHWAL, UTTARAKHAND IN
COMPLIANCE OF ORDER DATED 24-11-2023 PASSED BY THIS HON'BLE
TRIBUNAL IN THE ABOVEMENTIONED MATTER

I, Ashish Chauhan S/O Sh. Mangi Lal aged about 43 years presently posted as
District Magistrate, Pauri Garhwal, District Pauri Garhwal, Uttarakhand, do hereby
solemnly affirm on oath and state as under:

1. That in my abovementioned official capacity, I am acquainted with the facts
and circumstances of the present matter, and T am fully competent to fill
present Status Report by way of Affidavit on behalf of District Ganga
Protection Committee, Pauri Garhwal, Uttarakhand through District Magistrate,
Pauri Garhwal, Uttarakhand.

; @ That the abovementioned matter was listed on 24-11-2023 before this Hon’ble
/mﬁﬂ'\ ribunal and after hearing, this Hon’ble Tribunal was pleased to pass a detailed
/ m’%{‘fﬂw otder, the relevant portion of the same is quoted below:-
' J " ,«_N{Y‘rﬁyf 1.} “..........Wefind that the basic information for proper consideration of the
\R!T\" 3 ',:";'ct issue have not been disclosed by any of the District. For each of the District
\ 7/ with respect to each city/town of the District apart from the other

“orukl . o L .
it information, following information is required to be disclosed.

PpTTe——

\
\

NOTARIAL
I Sewage

‘_ o a. Per day generation of sewage in each city/town within the
/ {’“Q "c\’% District.
?,/' : Quantity of sewage treated per day, city/town wise.
The number of sewage treatment plants existing and their
capacity and capacity utilization and mode of disposal in each
T city/town.

R S
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d Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

e. Time bound plan to meet the gap, if any, in generation and
treatment of sewage.

f Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them.

g Water quality in river and its tributaries in abutting
district/towns in terms of fecal coliform (MPN/100mi).

II Municipal Solid Waste Disposal.:

a. Per day generation of solid waste in each city/town within the
District.

b. Quantity of solid waste treated per day, in each city/town of the
District.

c. The gap in treatment of solid waste.

d. Legacy waste and the time bound plan to treat legacy waste.

e. The manner of utilization of the treated waste as well as rejects
arising out of remediation of legacy waste.

. Current status of dumping of solid waste with reference to
location.

111 Construction and Demolition waste:

a. Total per day generating of C & D Waste within the District.
b. The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization.

y Industrial Effluent discharge:
B e’ a. Number of industrial unit discharging their  effluent
NP treated/untreated in river Ganga and its tributaries and details of

defaulting industrial units.

b. Total daily generation of such industrial waste within the
District.

c. The manner of treatment of the industrial waste so generated.

d.The discharge effluent analysis from the CETP and ETP treating
the industrial waste from each outlet.

e. The per day generation of industrial solid waste and manner of
its treatment and disposal in the District.

V. Regulation of Flood Plain Zone:
a. If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District.
b. The details of direct discharge of pollutants by the encroachers
by the side of the river Ganga and its tributaries in the District.

G
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VI.  Bio Medical Waste:
a. The per day total generation of bio medical waste in the District.
b. The manner of its treatment and disposal.

VII.  Mining:

a. Number of cases registered within a year against illegal mining
in the bed or flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and
“Enforcement & Monitoring Guidelines for Sand Mining”
(EMGSM-2020) and Sustainable Sand Mining Management
Guidelines 2016.

2. The concerned hydro project set up on river Ganga and its tributaries will
ensure maintain and complying with the prescribed minimum 15% of flow
of water in the river Ganga and its tributaries.

3. On the perusal of the reports filed by the District Magistrates of different
District of Uttarakhand, we find that the above relevant information is

e missing. Such information is also required by the concerned District
_,,v;é;;)‘i‘f “,L \\ Magistrate of other District of the States from where river Ganga or its
Pl Yzbutarzes are flowing. Therefore, we direct that this order be circulated

o the Chief Secretaries of all the concerned States i.e. Uttarakhand, Uttar
Pradesh, Jharkhand, Bihar and West Bengal so that the report filed by the
i M /l:oncerned District Magistrate includes the above information.
B NS/
k \“Z&OF Uf}—4 Let the fresh report be submitted by the concerned District Magistrate of
) State of Uttarkhand within eight weeks.

5. List this matter on 9" February, 2024... ...

3. That the District Pauri Garhwal in the State of Uttarakhand has seven city/town
namely. The city of Srinagar located at the bank of river Alaknanda. Satpuli
city located at the bank of Nayar. Thalisain city located at the bank of East
Nayar. Swargashram & Jonk city located at the bank of river Ganga. Kotdwar
city located at the bank of river Kho. Dugadda city located at the bank of river
Kho.

4. That para — wise report on the information sought by the Hon’ble Green
Tribunal is as follows (ANNEXURE-1) —

1. Sewage :- (Annexure -]I)
a. Srinagar

a. Per day generation of sewage 3. 73 MLD
in each city/town within the
District.

b. Quantity of sewage treated per 3.39 MLD
day, city/town wise.

<t
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STPs

capacity
in

Name of
town &
Location

Capacity
utilization in

C. The numbers of sewage
treatment plant existing and
their capacity and capacity
utilization  and mode of
disposal in each city/town.

Road

Near ITI, 1.00

|
Near junior 0.075 0.075
High School
Near Taulia 0.050 0.015
Nala

Name of STPs Fecal
town & Quantity coliform
Location discharge

d. Quantity of discharged treated
sewage from each STP,
particularly for fecal coliform.

Near
Nursery
Road

Near ITI, 150
Srinagar
Near junior 0.075 920
High School
Near Taulia 0.015
Nala

A Comprehensive DPR for Srinagar
Nagar Nigam (Including Srikot, Ufalda
Dang & Athena area) is being prepared
as per CM Ghoshana No. 59/2023.

At Present Co-treatment of 30 KLD
has been also been taken into tendering
for Srinagar and adjoining areas, septage
treatment and accordingly additional
units as mentioned in the Sanctioned
DPR for Co-treatment of septage in
existing 3.50 MLD STP, Nursery Road,
Srinagar.

e Time bound plan to meet the
gap, if any, in generation and
treatment of sewage.

b. Pauri

a. Per day generation of sewage
in each city/town within the
District.
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b. Quantity of sewage treated per
day, city/town wise.

No sewage being treated at present for |
want of STP.

c. The numbers of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of
disposal in each city/town.

No sewage being treated at present for
want of STP. Households currently
dispose the sewage using soak pit
method.

d. Quantity of discharged treated
sewage from each STP,
particularly for fecal coliform.

Since no STP is installed the quantity of
discharged treated waste is nil.

e. Time bound plan to meet the
gap, if any, in generation and
treatment of sewage.

A DPR of Trunk Sewer Line for STP and
Cotreatment facility for Pauri town with
total cost of Rs. 32.30 Crores has been
sent for administrative and financial
Sanction to the Urban Development
Directorate vide letter 07/02 dated
02.01.2024. (Annexure - 1II) The
Qanction from the Directorate is awaited.

c. Satpuli

a. Per day generation of sewage
in each city/town within the
District.

0.785 MLD

b. Quantity of sewage treated per
day, city/town wise.

No sewage being treated at present for
want of STP.

c. The numbers of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of
disposal in each city/town.

No sewage being treated at present for
want of STP. Households currently
dispose the sewage using soak pit
method.

d. Quantity of discharged treated
sewage from each STP,
particularly for fecal coliform.

Since no STP is installed the quantity of
discharged treated waste is nil.

e. Time bound plan to meet the
gap, if any, in generation and
treatment of sewage.

A DPR of STP for Satpuli town with
total cost of Rs. 22.26 Crores has been
sent for administrative and financial
Sanction to the Urban Development
Directorate vide letter 04/Camp dated
05.12.2023. (Annexure-11I) The
Sanction from the Directorate is awaited.

i
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d. Thalisain

a. Per day generation of sewage
in each city/town within the
District.

0.71 MLD

b. Quantity of sewage treated per
day, city/town wise.

No sewage being treated at present for
want of STP.

c. The numbers of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of
disposal in each city/town.

No sewage being treated at present for
want of STP. Households currently
dispose the sewage using soak pit
method.

d. Quantity of discharged treated
sewage from each STP,
particularly for fecal coliform.

Since no STP is installed the quantity of
discharged treated waste is nil.

e. Time bound plan to meet the
gap, if any, in generation and
treatment of sewage.

A DPR of Interception and diversion and
STP and Cotreatment facility for
Thalisain Town with total cost of Rs.
16.39 Crores has been sent for
administrative and financial Sanction to
the Urban Development Directorate vide
letter  3905/84 dated 21.12.2023.
(Annexure - IV) The Sanction from the
Directorate is awaited.

e. Swargashram & Jonk NPP

a. Per day generation of sewage 3.0 —3.70 MLD
in each city/town within the
district.

' b. Quantity of sewage treated per 3.0-3.70 MLD
\ day, city/town wise.
’ T c. The number of sewage treatment | STPs capacity Capacity utilization
. ; plant existing and their in MLD in MLD
. f capgcity and capacity 3.00 3.00
utilization and mode of '
disposal in each city/town.

d. Quantity of discharged treated Name of town STPs Fecal
sewage from each STP, & Location Quantity | colifor
particularly for fecal coliform. discharge m

d
MLD
Swargashram 3 MLD 84

o |
A
~J

1

—
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e. Time bound plan to meet the | AD additional 3.0 MLD STP at

gap, if any, in generation and Swargashram sanctioned by NMCG
under Namami Gange Programme.
Tendering has been awarded by UKPIN
and date of start i. 04-12-2023 given to
firm vide letter 3231 dated 01.12.2023.
Annexure - V

treatment of sewage.

f. Kotdwar

a. Per day generation of sewage 24.83 MLD
‘n each city/town within the

District.

b. Quantity of sewage treated per
day, city/town wise.

No sewage being treated at present for
want of STP.

c. The numbers of sewage No sewage being treated at present for
treatment  plant existing and | want of STP. Households currently
their capacity and capacity dispose the sewage using soak pit
utilization and ~ mode of | method.

disposal in each city/town.

Since no STP is installed the quantity of

d. Quantity of discharged treated
discharged treated waste is nil.

sewage from each STP,
particularly for fecal coliform.

NMCG has granted administrative
approval and financial sanction for the °
Pollution Abatement works (I&D with
STP) for Khoh river at Kotdwar with
estimated cost of Rs. 135.27 Crores vide
its letter Pr-12011/3/2022-O/0o dated
05.12.2023. (Annexure - V)

e. Time bound plan to meet the
gap, if any, in generation and
treatment of sewage.

f. Dugadda

2. Per day generation of sewage
in each city/town within the
District.

"N\ b. Quantity of sewage treated per | No sewage being treated at present for
1\ day, city/town wise. want of STP.

0.972 MLD
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c. The numbers of sewage No sewage being treated at present for
treatment  plant existing and want of STP. Households currently
their capacity and capacity dispose the sewage using soak pit
utilization and mode of | method.
disposal in each city/town.

sewage from each STP, discharged treated waste is nil.

particularly for fecal coliform.

e. Time bound plan to meet the

gap, if any, in generation and Currently there is no proposal for
treatment of sewage. treatment of sewage for Dugadda town.

g. Bah Bazar (Devprayag)

a. Per day generation of 0.07 MLD
sewage in each city/town
within the District.
b. Quantity of sewage treated 0.07 MLD
per day, city/town wise.
c. The numbers of sewage| [Nameof STPs Capacity
treatment plant existing and | town & capacity in | utilization in
their capacity and capacity Location MLD MLD
utilization and mode of | Devprayag 1.40 0.07
disposal in each city/town. Bah Bazar
d. Quantity of discharged Name of STPs Fecal
treated sewage from ecach| town& Quantity coliform
STP, particularly for fecal | Location discharged
coliform. MLD
Devprayag 0.07 540
Bah Bazar
e. Time bound plan to meet the Co-treatment plant of 5.0 KLD has been
T &H,C}T‘\ gap, if any, in generation taken into Tendering work and accordingly
o N and treatment of sewage. additional units as mentioned in the
Sanctioned DPR for co-treatment of
septage in existing 1.4 MLD STP at
Devprayag.
ﬂ[i
S OFY T (Annexure - XV)

f Details of Hotels, Dharamshala Total no of registered Hotels — having
valid CCA - 253

~Hy
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and Ashram operating without
proper consent and discharging
untreated effluent and the
action taken against them.

g. Water quality in river and its Name of the Fecal coliform
tributaries in abutting | _monitoring point (MPN/100 ml)
districts/towns in terms of fecal | River Ganga @ 27
coliform (MPN/100ml). Lakshman Jhula

River Ganga @ 31
Swargashram

River Nayar U/S @ 33
Satpuli

River Nayar D/S @ 34
Satpuli

2. Municipal Solid Waste Disposal :-
a. Srinagar (Annexure - VII)
a. Per day generation of solid 12 Ton

waste in each city/town
within the District.

b. Quantity of solid waste
treated per day, in each
city/town of the District.

12 Ton (Currently is being dumped in
trenching ground at Koti Laga Girgaon)

c. The gap in treatment of
solid waste.

Zero

d. Legacy waste and the time
bound plan to treat legacy
waste.

18000 Metric Tons of Legacy Waste
that was dumped on the banks of river
Alaknanda has been shifted to allotted
land in Koti Laga Girgaon (Situated 2
Kms away from river Alaknanda) under
solid waste management.

For processing of the above solid waste,
a DPR of Rs 98.40 Lakh has been sent
to the Government for approval by letter
no 220 dated 02-06-2023. (Annexure -
VIII)The approval is awaited.

. The manner of utilization of
the treated waste as well as
rejects arising out of
remediation of legacy waste.

Currently the solid waste is being
dumped in dumping yard which is
situated Koti Laga Girgaon (Situated 2
Kms away from river Alaknanda). A
temporary Material Recovery Facility
has been set up near the dumping yard to
segregate solid waste and to recover
plastic, rubber, leather, glass from it,

=y
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which is further sold in the market. Wet
Waste is dumped in the pit and further
used as manure.

DPR with the cost of Rs 7.0896 crores
has been approved by the Government
for the establishment of Solid waste
treatment plant. Rs 5.84 Crore has been
allotted by the Government against Rs
7.0896 Crores.

The feasibility report for establishment
of Solid waste management plant has
been sent by the Municipal Corporation
Srinagar to the Government by its letter
no 757 Dated 29.09.2023. Municipal
commissioner Srinagar for development
of SWM facility plant on design, built,
operate, manage, transfer mode via its
letter 1359 dated 30-12-2023. Zero bids
were received for development of SWM
facility. ~ Municipal commissioner
Srinagar via its letter 1507 dated 20-01-
2024 has written to the Urban
Development Directorate for the further
action.

f. Current status of dumping
of solid waste with
reference to location.

L

Currently there is no functional Solid
Waste Management plant in Srinagar.
The Solid waste is being dumped at
allotted land in Koti Laga Girgaon
(Situated 2 Kms away from river
Alaknanda) as a temporary measure till
the new Solid Waste treatment plant is
established

b. Pauri (Annexure - IX)

a. Per day generation of solid
waste in each city/town
within the District.

08 Ton

b. Quantity of solid waste
treated per day, in each
city/town of the district.

02 Ton

c. The gap in treatment of
solid waste.

06 Ton

d. Legacy waste and the time

Legacy waste (Approx. 6500 MT) is

‘ﬁ%@iﬂL
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bound plan to treat legacy
waste.

currently lying in the dumping yard
situated at Lower Chopda. The SWM
plant for Pauri town has been proposed
in Uli Beat. The Environmental
Clearance for the particular land has
been awarded by State Level
Environmental = Impact  Assessment
Authority vide its letter 239/SEIAA
dated 06 March 2023 and Forest
Clearance by MOEFCC vide its letter
08B/UCP/2627 dated 19.02.2020. DPR
and RFP has been sent to the
Government and the legacy waste shall
be treated in the newly developed SWM
plant.

For processing of the above solid waste,
a DPR of Rs 9.74 Lakh has been sent to
the Government for approval by letter
no 455 dated 18-08-2023. (Annexure -
IX) The approval is awaited.

e. The manner of utilization of
the treated waste as well as
rejects arising out of
remediation of legacy waste.

Currently there is no functional SWM
plant for Pauri town.

The solid waste is being dumped in
dumping yard which is situated near
Lower Chopda. A temporary Material
Recovery Facility has been set up near
the dumping yard to segregate solid
waste and to recover plastic, rubber,
leather, glass from it, which is further
sold in the market. Wet Waste is
dumped in the pit and further used as
manure.

f. Current status of dumping
of solid waste with
reference to location.

Currently the solid waste is being
dumped in the dumping yard which is
situated near Lower chopda (Ward No

10 Pauri).
The SWM plant for Pauri town has been
proposed in  Uli  Beat.  The

Environmental Clearance and Forest
clearance for the particular land has
been awarded. DPR and RFP has been
sent to the Government for approval
vide letter 455 Dated 18-08-2023

c¢. Satpuli (Annexure - X)

~

s

11



30457

the District.

a. Per day generation of solid
waste in each city/town within

1.33 MT

the district.

b. Quantity of solid waste treated
per day, in each city/town of

1.20 MT (Currently is being
dumped in trenching ground at
near ward no 3 Satpuli Town)

bound plan to treat legacy
waste.

c. The gap in treatment of solid 0.13
waste.
d. Legacy waste and the time Under Process

e. The manner of utilization of
the treated waste as well as
rejects arising out of
remediation of legacy waste.

Currently the solid waste is being
dumped in dumping yard which is
situated near Ward No 3 (Satpuli). A
temporary Material Recovery Facility
has been set up near the dumping yard
to segregate solid waste and to recover
plastic, rubber, leather, glass from it,
which is further sold in the market.
Wet Waste is dumped in the pit and
further used as manure

f. Current status of dumping of
solid waste with reference to
location.

Near Ward No 3 Satpuli Town.

d. Thalisain (Annexure - XI)

a. Per day generation of solid
waste in each city/town
within the District.

40 Tons per day

b. Quantity of solid waste
treated per day, in each
city/town of the District.

40 Tons per day (Currently is being
dumped in trenching ground near Nagar
Panchayat Thalisain)

c. The gap in treatment of
solid waste.

Zero

d. Legacy waste and the time
bound plan to treat legacy
waste.

There is no legacy waste in Nagar
Panchayat Thalisain

e. The manner of utilization of
the treated waste as well as
rejects arising out of
remediation of legacy waste.

Currently the solid waste is being
dumped in dumping yard which is
situated near Nagar Panchayat Thalisain.
A temporary Material Recovery Facility
has been set up near the dumping yard to
segregate solid waste and to recover
plastic, rubber, leather, glass from it,

12
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which is further sold in the market. Wet
Waste is dumped in the pit.

f. Current status of dumping

At Nagar Panchayat Thalisain Solid

of solid waste with Waste Pit
reference to location.
e. Swargashram & Jonk (Annexure - XII)
. Per day generation of solid 4 -5Ton
waste in each city/town
within the District.
. Quantity of solid waste 4 -5Ton

treated per day, in each
city/town of the District.

(Currently is being dumped in trenching
ground at ward no 01 near Chunadhara)

. The gap in treatment of Zero
solid waste.

. Legacy waste and the time 2500 MT
bound plan to treat legacy DPR has been Prepared and tender to be
waste. awarded.

. The manner of utilization of

the treated waste as well as
rejects arising out of
remediation of legacy waste.

Currently the solid waste is being
dumped in dumping yard which is
situated near Chunadhara. A Material
Recovery Facility has been set up near
the dumping yard to segregate solid
waste and to recover plastic, rubber,
leather, glass from it, which is further
sold in the market. Wet Waste is
dumped in the pit.

Current status of dumping of
solid waste with reference to
location.

Treated at MRF Center at Swargashram.

f. Kotdwar (Annexure - XIII)

. Per day generation of solid
waste in each city/town
within the District.

50 ton per day approx.

. Quantity of solid waste
treated per day, in each
city/town of the District.

50 ton per day approx.

Zero

. The gap in treatment of
solid waste.
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f; d. Legacy waste and the time | There is no legacy waste in Municipaﬂ
bound plan to treat legacy Corporation Kotdwar.
waste.

. The manner of utilization of Currently the solid waste is being
the treated waste as well as dumped in trenching ground which is

rejects arising out of situated near Lakdi Padao. A Material
remediation of legacy Recovery Facility and a trommel
waste. machine with capacity of 80 TPD has

been set up near the dumping yard to
segregate solid waste and to recover
plastic, rubber, leather, glass from it,
which is further sold in the market. A
compactor is used to densify the
recyclable material. Wet Waste is
dumped in the pit and is also disposed as

RDF.
f. Current status of dumping | Currently there is not solid waste
of solid waste with management plant in Kotdwar.
reference to location. The solid waste is being dumped in
trenching ground which is situated near
Lakdi Padao (Kotdwar).

A Solid Waste Management plant is
proposed at Haldukhata (Kanchan Puri)
on forest land of 0.998 hectares. The
Environmental and Forest Clearance is
under  process. Government has
approved a DPR of 13.69 crores for the
Solid waste Management plant.

g. Dugadda (Annexure - XIV)

a. Per day generation of solid 01 Ton
waste in each city/town
within the district.

b. Quantity of solid waste 900 KG (Currently is being dumped

treated per day, in each in trenching ground)
city/town of the district.
¢. The gap in treatment of 100 KG

solid waste.
. Legacy waste and the time | The Municipal Council has prepared a
bound plan to treat legacy | DPR of 20.83 Lakhs for the treatment of
waste. legacy waste and sent it to the Urban
Development Directorate for approval.
The legacy waste shall be treated after

~g
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€. The manner of utilization
of the treated waste as well
as rejects arising out of
remediation  of legacy
waste.

Current status of du
of  solid waste
reference to location.

mping
with

3. Construction and Demolition waste :-
a. Srinagar (Annexure - VII)

a. Total per day generating of
C & D Waste within the
District.

. The detail of plant Currently there is no Construction and
established for the | Demolition waste Treatment plant in
treatment of C & D Waste Srinagar. The C&D Wwaste that is

including  the existing
capacity  and capacity | body
utilization,

b. Pauri (Annexure - IX)

a. Total per day generating of
C & D Waste within the
District.

. The  detail of plant
established for the
treatment of C & D Wagte

T including  the existing
A OYTAR ,\\
*if‘j(f.‘) il :Jm

"\, Capacity  and capacity
\“\ \utilization,
~\

the sanction of the
Directorate.
Currently the solid waste
dumped

situated near Chunadhara (Dugadda). A
Material

up near the dumping yard to segregate
solid waste and to recover plastic, rubber,
leather, glass from it, which is further
sold in the market. Wet Waste is dumped
in the pit.
Ward No.
(Dugadda)

generated is being used by the Municipal

construction purposes.
pits,...)

Currently there is no Construction and
Demolition waste Treatment plant i
Pauri. The C&D waste that is generated
is being used by the Municipal Council
and private individuals for construction
purposes (Roads, houses, pits...)

project from the

is being
in dumping yard which is

Recovery Facility has been set

01 Near Chunadhara

individuals for
(Roads, houses,

and  private

Negligible
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¢. Satpuli (Annexure - X)

a. Total per day generating of C
& D Waste within the District.

S50KG

b. The detail of plant established
for the treatment of C & D
Waste including the existing
capacity and capacity
utilization.

Currently there is no Construction
and Demolition waste Treatment
plant in Satpuli. The C&D waste that
is generated is being used by the
Municipal  body and private
individuals for construction purposes
(Roads, houses, pits, .. )

d. Thalisain (Annexure - XT)

a. Total per day generating of C
& D Waste within the District.

No Construction and Demolition
waste.

b. The detail of plant established
for the treatment of C & D
Waste including the existing
capacity and capacity
utilization.

Currently there is no Construction
and Demolition waste Treatment
plant in Thalisain. The C&D waste
that is generated is being used by the
Municipal body and private
individuals for construction purposes
(Roads, houses, pits,...)

e. Swargashram & Jonk (Annexure - XII)

c. Total per day generating of C
& D Waste within the District.

0.25 Ton

d. The detail of plant established
for the treatment of C & D
Waste including the existing
capacity and capacity
utilization.

Currently there is no Construction
and Demolition waste Treatment
plant in Jonk. The C&D waste that is
generated is being used by the
Municipal  body  and private
individuals for construction purposes
(Roads, houses, pits,...)

f. Kotdwar (Annexure - XTII)

a. Total per day generating of
C & D Waste within the
District.

0.5 Ton per day

b. The detail of plant
established for the
treatment of C & D Waste

Kot

Currently there is no Construction and
Demolition waste Treatment plant in

dwar. The C&D waste that is

=

Nl

16
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including  the existing | generated is being used by the Municipal
capacity  and capacity | body and private individuals for
utilization. construction purposes (Roads, houses,

pits...)

g. Dugadda (Annexure - XIV)

a. Total per day generating of 50Kg —l
C & D Waste within the
District.

b. The detail of plant | Currently there is no Construction and
established for the | Demolition waste Treatment plant in

treatment of C & D Waste Dugadda. The C&D waste that is
including  the existing | generated  is being wused by the
capacity  and capacity | Municipal body and private individuals
utilization. for  construction purposes  (Roads,
| houses, pits...)

4 Industrial Effluent discharge: - (Annexure - XV)

a. Uttarakhand Pollution Control Board

a. Number of industrial unit Total No. of industries — 199
discharging their effluent
treated/untreated in river Ganga
and its tributaries and details of
defaulting industrial units.

b. Total daily generation of such Industrial Effuluent generated —
industrial waste within the 124 KLD
District. Total registred Industries — 531

¢. The manner of treatment of the Industries having own ETPs
industrial waste so generated.

d. The discharge effluent analysis Zero discharge

from the CETP and ETP treating
the industrial waste from each
outlet.
. The per day generation of 15.48 MT/Annum disposed
industrial solid waste and manner through TSDF/Authorised
of its treatment and disposal in the recyclers.
District. '

= L%
~0
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5 Regulation of Flood Plain Zone :- (Annexure - XVI)

a. If the flood plain zone has

been demarcated and the
extent of encroachment on
the flood plain zone in the
District.

In district Pauri Garhwal along the left
bank of river Alaknanda flood plain zone
has been notified from Dungri Panth
(Srinagar Dam Site) to Vyas Ghat and
from Vyas Ghat to Bhimgauda Barrage
(Near Haridwar) as per the ‘Uttarakhand
Flood Plain Zoning Act-2022° dated
13.08.2020.

Currently there is no encroachment in
the notified Flood plain zone of river
Ganga/Alaknanda in the District.

. The

details of direct
discharge of pollutants by
the encroachers by the side
of the river Ganga and its
tributaries in the District.

No direct discharged.

6 Bio Medical Waste :- (Annexure - XV)

a. Uttarakhand Pollution Control Board

a. The

per day total
generation of bio medical
waste in the District.

Total HCF — 469 and Total bio medical
waste generation — 333.69 kg/day

b. The manner of its treatment

and disposal.

Common Biomedical Waste Treatment
and Disposal Facility (CBWTF) — 184.77
kg/day

Deep Burial — 148.90 kg/day

7 Mining :- (Annexure - XVII)
a. Geology and Mining Unit

a. Number of cases registered

within a year against illegal
mining in the bed or flood
plains of river Ganga and
its tributaries and details of

enforcement of mining
policy of State and
“Enforcement &

Monitoring Guidelines for
Sand Mining” (EMGSM-

Total Number of Cases registered
against illegal mining in the bed or flood
plains of river Ganga and its tributaries
(April 2023 to Dec 2023) — 105 Nos

Total Penalty Imposed — 90.26 Lacs

To prevent illegal mining, illegal storage
and illegal transportation from the rivers
flowing within the district (such as
Alaknanda and tributaries), under the
provisions of Section 21C and 23 of the

|

L

e
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knowledge based on record, no part of it is false and nothing material has been
concealed there from. The legal submissions are further true as per legal advice
received and believed to be true and correct.

* ( " G:; ‘EV;lgfzi:d by me at Pauri Garhwal, Uttarakhand on this Z day of

— e

DEPONENT
Swoei & Verified the Deponent Before Filed by:
MGO@TQ{.._H.,._ ._‘_atu‘, DAM./ a3t
Pauri Garhwal (LJ.K.)
Singh Negi
‘éi‘?v:i”f:;a-'-:‘T\s‘mary Pub!s
[KAUSHAL GAUTAM]

Additional Advocate General for the State of Uttarakhand/Respondent
A-25, Second Floor,

Defence Colony,

New Delhi-110024

Mobile No. 9811101934
Email — officeofkaushalgautam@gmail.com




e ANNEXYRY,
¥ e L U S —— )gﬁd' 6 5 Office Of Project Manager,
o e . o7 () * Construction & Maintenance Unit (Ganga)
. TRV QST VA Uttarakhand Peyjal Nigam
Farravs gure . < Srinagar-Gartwal-246174

T e, AR e

Tel 01346 297113 Email . <pmgangasinagai@gmail.com>
TgATE 95,/ @U—4 /05 (G 20012024 mﬁ&m ® AR | a-ad | | S@am | |
Ja A,
wrfa g rivER),
TEAE a9 uNI
9 |
fwr- i 08.01.2024 H Rrafa® raare weven #t swaswn 4 smafi
fora i R ol Jo@ ¥ Original Application No. 2002014 M.C. Mehta
Vs Union of India & ors @ el s@em & weare 4|
wEIRY,

IEa QAvaw ad smleu UHE 2426 /7 o dE RIS 10.01.2024 B ERT
faiw 06012024 B FrenfE neura wegy A srmaan § anafya fra T wRR B T B
Frigm @ Rg W@ -1 Ry A P& & arquer d g6 @ @ wEta Original Application
No. 20072014 M.C. Mehta Vs Union of India & ors ¥ 3awarm 418 iRk @ 140 THolofo Y
we wave REd N g wur I wikie w gu wefra g e @ -

Gl e
@ Per Day Generation of Name of town Per day sewage
| sewage in each city/town ' Generation
with the district Srinagar Nagar Nigam 3.73 mld
| Pauri NPP 3.50 mld
' Bah bazar, Devprayag 1.31 mld
, Satpuli NPP 0.785 mid
Thalisain NPP 0.71 mid | |
, Swargashram & Jaunk NPP 3.0-3.70 mid | |
} Neelkanth 0.96 mld |
i Kotdwar 24.83 mid
- Dugadda 0.972 mld
—EE)_- Quantity of sewage . Name of town Per day treated
. treated per day, sewage
5 city/town wise Srinagar Nagar Nigam 3.39 mld
: Pauri NPP -
. Bah bazar, Devprayag 0.07 mid
i Satpuli NPP -
E Thalisain NPP -
' Sewage Swargashrim & Jaunk NPP 3.0-3.70 mid
Neelkanth -
Kotdwar -
Dugadda -

(c) The number of sewage || Name of town & Location STPs Capeity
‘treatment plant existing capacity | utilization
and there  capacity inmld | inmld
utilization and mode of | | Srinagar
disposal in each | [ 1= Near Nnrser:v Road 3.50 2.70
city/town 2- Near ITI, Srinagar 1.00 0.60

Srikot
1 Near junior High School 0.075 0.075
2- Near Taulia Nala 0.050 0.015
| Devprayag Bah Bazar 1.40 0.07
Swargashram & Jaunk 3.00 3.00
r NPP
Neelkanth = z
Kotdwar . .
Dugadda . %

# Chiti 2022-23 works

U

20



L e 30466

i | STI's are constructed for Treatment of domestic sewer & Nala
Tapping, which were dircetly flowing on river. In view of this,
afler treatment of sewage, (he quantity of sludge has been
received at STPs.

Some quantity of sludge is utilized as gardening of STPs
- plants and afier treated cffluent refeased into river,

(d) Quantity of discharged | As per point No #(C)

treated sewage from | TestReport for fecal Coliform attached

each STP, particularly
for fecal coliform.

| (E'T 'ie‘\:EEe_ Time bound plan to meel Name of town Gap Ar.tipn Plan
the gap, if any, in any. in | | Srinagar Nagar : Cnmpr:heanwe DP!; for
: : : ring a i
generation and treatment Nigam (Inclug:irng srikotsﬂufam b‘::::
of sewage. & Athena arca) is being under
preparation as per CM Ghoshana
No 59/2023.

At Present Co-treatment of 30
KLD has been also taken into
tendering for Srinagar adjoint
arcas Saptage treatment and
accordingly additional units as
mentioned in the Sanctioned
DPR for co treatment of septage
in existing 3.50 MLD STP,
Nursery Road, Srinagar.

Pauri NPP DPR prepared for 1&D and STP |
proposed in SBM-2.0
Devprayag Bah Co-treatment of 5.0 KLD has
been taken into Tendering work

Bazar and accordingly additional units
as mentioned in the Sanctioned
DPR for co treatment of scptage
in existing 1.4 MLD STP at
Devprayag.
Satpuli NPP DPR prepared for [&D and STP
| with  co- treatment plant
proposed in SBM-2.0
Thalisain NPP DPR prepared for 1&D and STP
with  co- treatment plant
£ proposed in SBM-2.0
Swargashram & An additional 3.0 mld STP at
Jaunk NPP Swargashram  sanctioned by
NMCG under Namami Gange
Programme. Tendering has been
awarded and date of start ie
04-12-2023 given to firn
Neelkanth 1.50 mid STP sanctioned by
NMCG under Namami Gange
Programme. Tendering has been
awarded and date of start ic
. 04-12-2023 given to firm
Kotdwar DPR for STP (21 mld) is
sanctioned for [&D .
Dugadda -

et — Fecal coliform Report attached

9o%0 @ fEHie SRR
nfofafy —
1. frafred O wdea o ey o Af¥a
2. warg gafaerd, Red rearw @ W MR 5 7' T
wvaoaﬂamamﬂuﬁqwmﬁmﬁmamﬂm T T T

3. e, ffo qves, (), Sarmave Yawd fim, mwwm
4. S0 I STl GRaE sfva=n B sTaveE wdard &g | t .
5. %0 W dfHoafNo | ‘\w;q
_ e 50\
LR E
# Chirti 202223 Works sl c



UTTARAKHAND POLLUTION CONTROL BOARD

GauradeviParyavaran Bhawan

46-B, SIDCUL, IT Park, Sahashtradhara Road

DEHRADUN (Uttarakhand)

UKPCE

CENTRAL LABORATORY

| S.No. |

Name of the Sewage Treatment

Plant {With Capacity )

Sampling Point

22

Inlet of STP

i Outlet of STP

pH

| BOD

7SS

__ pH | BoD | Tss | F

0.010 MLD STP. Near Temple at
Badrinath.
{Operated by: Uttarakhand Jal
Sansthan)

| As the area around the STP comes under Master Plan so the demolition of
structure work around the STP was in progress and the STP was non-operation |
- due to the same reason. {Date of inspection: -17-10-2023).

0.26 MLD STP Near Bamni Gaon,

Badrinath.
(Operated by: Uttarakhand Jal
Sansthan)

6.73

165

167

7.15 8.2 10 170

1.0 MLD STP Near Suspension
Bridge, Badrinath.

{Operated by: Uttarakhand Jal
Sansthan)

H

6.58

175

179

7.23 10.0 13 210

2.70 MLD STP at Marwari,
Joshimath.

(Operated by: Uttarakhand Peyjal

Nigam)

7.35

105

109

7.48 8.0 09 110

1.080 MLD STP at Pokhri,
Joshimath.

(Operated by: Uttarakhand Jal
Sansthan)

7.21

110

113

7.44 82 12 350

0.760 MLD STP Near Alaknanda
Ghat, Chamoli.

(Operated by: Uttarakhand Jal
Sansthan)

6.86

175

180

7.08 10.0 14 920

i
H
.'

0.050 MLD STP Near old
Suspension Bridge .Chamoli.
(Operated by: Uttarakhand Jal
Sansthan)

6.69

165

161

2023).

maintenance work.{(Date of Inspection: 18-10-

1

STP found Non-operational as plant was under |

e ———

1.180 MLD STP at Vivekanand
Colony, Gopeshwar.
(Operated by: Uttarakhand Jal

| Sansthan)

6.99

170

8.0 09 110

1.120 MLD STP at Baitarni,
Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

|
|
| 6.80

188

151

STP found Non-operational as plant was under
maintenance work. (Date of Inspection: 18-10-

| 2023).

10

1.25 MLD STP at Pokhri Band,
Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

| 745

160

158

|
‘ 220

7.41 8.4 08

1

12

0.050 MLD STP at Sangam Road,

Nandprayag.

(Operated by: Uttarakhand Jal
Sansthan)

Nandprayag

(Operated by: Uttarakhand Jal
Sansthan)

0.050 MLD STP Near Police
Chowki, Karanprayag.
erated by: Uttarakhand Jal

| inspection: 16-10-2023).

7.22

7.16

[

185 | 132 | 736 | 88 | 09 | w7

| STP found closed and Non-operational at the time of inspection. (Date of

discharg

130

126

e R

7.52 8.4 08 170

STP Near Purana Pull,

‘: Uttarakhand Peyjal

6.59

165

168

7.76 8.8 10 130

?o"r'—' o o

STP was operational but due to overflow untreated effluent was partially
ed into Nandakini River. (. (Date of inspection: 16-10-2023).)




UTTARAKHAND POLLUTION CONTROL BOARD

GauradeviParyavaran Bhawan

46-B, SIDCUL, IT Park, Sahashtradhara Road

DEHRADUN (Uttarakhand)
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UTTASLN LN

CENTRAL LABORATORY
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I (SES)

S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

Outlet of STP

pH

Inlet of STP

BOD

TSS pH

BOD

TSS

15

0.100 MLD STP at Ward no. 1&3,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.10

145

141 7.28

B.8 09 220

16

0.050 MLD STP at Subhash Nagar,
Karanprayag.

{Operated by: Uttarakhand Jal
Sansthan)

6.64

140

7.086

8.4 08 170

17

0.050 MLD STP Near Naya Pull,
Karanprayag.

{Operated by: Uttarakhand Peyjal
Nigam)

7.08

165

152 7.47 |

110

|
T
|

0.075 MLD STP Near Anoop Negi
Schaool, Rudraprayag.

(Operated by: Uttarakhand Jal
Sansthan)

l {
STP is not in operation due to Damage of STP.

0.100 MLD STP, Near Rudra
Complex, Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

STP found Non-operational at the time of inspection because sewage line was
breakage. (Date of inspection: 11-10-2023).

20

0.075 MLD STP, Near Bus Stand,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.18

120

sTP
116

found
mechanicalissue and also untreated effluent was
directly discharged into drain near plant because
of overflow. (Date of inspection: 11-10-2023).

Non-operationaldue

21

0.100MLD STP, Near SBI &Maszid,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.30

135

133 8.03

10.0 12 350

22

0.125 MLD STP, Near Steel Bridge
& Syndicate Bank, Rudraprayag .
(Operated by: Uttarakhand Jal
Sansthan)

7.63

125

120 7.80

23

0.050 MLD STP at Beleni Road,
Near Steel Bridge, Rudraprayag.
(Operated by: Uttarakhand Peyjal
Nigam)

3.5 MLD STP at Nursary Road,
'""S?fﬂagm‘ i
(Operated by: Uttarakhand Peyjal
' Nigam)

MRS w444

7.70

it

150

8.4 08 170

153 7.89

10.0 12 540

2514

1.0 MLD STP, Near ITI, Srinagar.
{Dperated*by“‘uuarakhand Jalb
Sansthan)

TS

185 |

1 ThiEgEs

26

0.075 MLD STP Near Junior High
School; Srikot, Srinagar,

(Operated by: Uttarakhand Peyjal
Nigam)

7.50

110

108"

10

27

0.050 MLD STP Near Tauliya Nala,
Srikot, Srinagar.

(Operated by: Uttarakhand Peyjal
Nigam)

7.70

115

112 7.85.

8.0 o3 220

/A

0.050 MLD STP, Near BRO Bridge,

28-..| Kirtinagar.
;( ated by: Uttarakhand Jal
sthan)

STP found Non-operational as pIant was under maintenance work. (Date of

inspection: 12-10-2023).

y N 2NEG
NYTARY PU

frs | a2

L
JFUK“@‘

10 MBD STP, Near Temple, [ ‘ ( i [ E
I Kirdyagar, 730 | 155 160 | 760 | 96 12 | sav1ef
atedlby: Uttarakhand Jal | ! j.
nbthan | | |
w o2 o
ot

._ ."1.
\\’—_//
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UTTARAKHAND POLLUTION CONTROL BOARD
GauradeviParyavaran Bhawan
46-B, SIDCUL, IT Park, Sahashtradhara Road
DEHRADUN (Uttarakhand)

24

UKPCB

CENTRAL LABORATORY

Sampling Point

Plant (With Capacity )

{
; S.No. | Name of the Sewage Treatment inlet of STP Outlet of STP
i

oH | BOD | TS | pH BOD | TSS

; 0.075 MLD STP at Devprayag.
[ 30 | (Operated by: Uttarakhand Peyjal 6.85 175 173 7.1 8.8 09 130
Nigam)

0.150 MLD MLD STP at Devprayag.
3 (Operated by: Uttarakhand Peyjal 6.75 185 182 7.18 az2 10 220

Nigam)

1.4 MLD STP at Pauri Road, [ .
32 | Devprayag. 770 | 185 162 8.30 9.6 1 540
(Operated by: Uttarakhand Jal

f _ Sansthan) . |
! 5.0 MLD STP at Bhagirathi Puram, !
33 | Tebhri. 6.96 165 170 765 | 9.2 12 220
(Operated by: Uttarakhand Jal
0 Sansthan)

2.0 MLD STP at Gyansu, Uttarkashi.
34 | (Operated by: Uttarakhand Jal 6.63 215 220 897 | 100 14 540
| Sansthan) ]

1.0 MLD STP at Gangotri, Distt-
35 | Uttarkashi. 6.95 150 154 7.16 9.6 13 35*10°
{(Operated by: Uttarakhand Jal
Sansthan)

l 3.5 MLD STP at Tapovan, Rishikesh.
| 36 | (Operated by: Uttarakhand Jal 7.31 195 199 7.62 8.8 10 170
Sansthan)

| | 3.0 MLD STP at Swargashram

37 | Rishikesh. | A9 (2080 U208 a8
{Operated by: Uttarakhand Jal '

Sansthan)

28 MLD STP at Lakkarghat,

38 | Rishikesh. (Operated by: 7.1 175 172 7.36 | 8.8 09 94
Uttarakhand Peyjal Nigam) B |

5.0 MLD STP at Chorpani, Rishikesh.

| 39 (Operated by: Uttarakhand Peyjal 7.26 185 181 768 | 8.8 08 79

Nigam) '

SHP SR

e A 84

7.5 MLD STP at Chandreshwar
40 | Nagar, Rishikesh. 7.40 160 157 7.57 9.2 10 94

(Operated by: Uttarakhand Peyjal I ! -
Nigam) |
20 MLD STP at Motharawala-I, i
E 41 Dehradun. - 7.18 155 157 7.89 8.8 10 79

(Operated by: Uttarakhand Jal |

Sansthan)

20 MLD STP at Motharawala-ll,
42 Dehradun. (Operated by: 7.34 150 154 7.68 84 09 110
Uttarakhand Jal Sansthan) '

68 MLD STP at Kargi, Dehradun.
43 | {Operated by: Uttarakhand Jal 7.14 165 170 7.59 8.8 10 70
Sansthan)

0.42 MLD STP at Vijay Colony,
44 | Dehradun. (Operated by: 748 170 174 7.61 98 10 220
Uttarakhand Jal Sansthan)

1 MLD STP Salawala, Dehradun.
ltOpecated by: Uttarakhand Jal 743 | 175 | 12 | 769 8.0 08 130
anst l'ln {

MLDETP at Indira Nagar,
De radu (Operated by: 7.24 155 157
nd Jal Sansthan)
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Frafera TEWTED Office of General Manager
h Construction Circle (Ganga)
Prsfor wves (1) Uttarakhand Peyjal Nigam Jogjeetpur,
FREE I Past-Kankha!
AR, dRe-Fad Haridwar- 249408
BRgR—249408
Email:-gmgangahw@gmail.com
“Letter No. N /] AN /12 date 01122023 Through - Emall/Post
// Notice to Proceed //
To,
M/s RK Engineers Sales Ltd.,
D-383, First Floor, Alaknanda Complex,
Vibhuti Khand, Gomti Nagar,
Lucknow-226010
Email :- sales@rkengineers.com
alwala (8.0 MLD

Subject ;-  Interception & Diversion (I&D) and STPs for Muni Ki Reti-Dh
STP), Neelkanth Mahadev (1.5 MLD STP), Jonk-Swargashram
at Rishikesh area, in Uttarakhand State including |5 years O&M for
year of 1&D works under Namami Gange Programme:

(3.0 MLD STP),
§TPs and |

Reference - 1. Letter of Acceptance for the work issued vide this office letter no. 2052/ A-24
/01 dated 11-08-2023. & letter no. 3162/A-24/10 dated 29-1 1-2023
2. Your response vide letter no. F907-4/P009 dated 08.11.2023 & letter no.
F907-4/P012 dated 01.12.2023.
Sir,
Refer letters cited above, pursuant to your fumishing the requisite Performance
Guarantee as stipulated in ITB clause 6.5 of bid document and signing of the contract agreement
for the subject work, this notice to proceed for the work is being issued.

The details of contract agreement bond are given below:-

1.0 | Name of Work

() Design and Build “Interception and Diversion (1&D)
and STP works for Muni ki Reti-Dhalwala (8.0 MLD
STP), Neelkanth Mahadev (1.5 MLD STP), Jonk-
Swargashram (3.0 MLD STP) in Uttarakhand” & all
appurtenant structures and allied works under Design
Build Operate & Transfer (DBOT) mode.

(II) Survey, Review the Designs, Redesign where
necessary, and build new underground sewerage
network and/or diversion works with intercepting
sewer of about 2.94 km length and rising main 0.11
km including survey, design, construction of 1 no.
Sewage Pumping Station and all appurtenant
structures and allied works.

(T1T) Operation & Maintenance of the complete works of
Sewage Treatment Plant for a period of 15 years and
O&M of Sewage Pumping Stations for a period of 1
year in Rishikesh area, state of Uttarakhand, India.

£l | (E-Tender ID: 2022 MDPEY_51989_1)

PSS sy
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5.0 T Contract Agrecment Bond - | 02/GM/2023-24
“’%’F —HINR 49,03,07,180.90 (Rs. Forty Nine C‘;t;,rc' ;h;;c [t;l)cs
0 ::];.,:t:a;ting GST and Seven Thousand One Hundred Eighty and Fai
clu
power & Fuel Cost) e Tty TWO
3.1 DZsi Build Cost T TNR 39,32,07,185.90 (Rs. Thirty Nn:: Ty Fivs
. E c?:ding GST) Lacs Seven Thousand One Hundr
X
, Paisa Ninety) . ey
0&M Cost: 1 Year for ~TINR 9,70,99,995.00 (Rs. Nine Crort? Sevcnfy o
i 1&D and llS Years for Nine Thousand Nine Hundred Ninety Five
STP (Excluding GST and Zero)
Power & Fuel Cost)
4.0 | Date of Start/ | :- | 04.12.2023
Commencement ’
5.0 | Date of Completion - | For Design Build Services: 03.09.2025
For Trial & Testing: 03.12.2025

You are instructed to proceed with the execution of the subj.ect works in amcm Cc:a ;ﬂ:
the Contract Agreement. Please submit detail Work Implementation Programm - s
PERT in MS Project along with detail ESHS Plan of the work as stipulated in Clguse 0

2.3.2 & SCC Article 2 clause 10 as earliest. M
A

ain)

Genéfal Manager
Endt. No. and date as per above
Copy to the following for information and necessary action-

I. Executive Director (Projects), NMCG, New Delhi through SPMG, Dehradun.

Programme Director, SPMG, Namami Gange, Uttarakhand, Dehradun.

Managing Director, Uttarakhand Peyjal Nigam, Dehradun.

Chief Engineer (Ganga/HQ), Uttarakhand Peyjal Nigam, Dehradun.

Project Manager, Construction & Maintenance Unit (Ganga), Uttarakhand Peyjal Nigam,

Rishikesh with 1 set of original Contract Bond for uploading the LOA & NTP on ¢-GPS

Portal.

6. Project Manager (Mech.), Construction & Maintenance Unit (Ganga), Uttarakhand Peyjal
Nigam, Haridwar with 1 set of Contract Bond copy.

7. Copy to Contract Agreement Bond.

8. Guard File. //\3\—\1“7
N
A
ger

Gene

bl S B




AW o AT

= No: Pr-12011/3/2022-O/0 ED(PROJECT) NMCG
URT TP
el QifeRy waTerg

ST WAy, Fo) T ud i wwaror faumr
AP =S 1 e
Tgdl d@fora, AR W 9 AR R,
e $f&ar e, =8 fawel - 110001
fo1ie: 5 e, 2023

Jar
Program Director
SPMG, 105. Rajpur Road, Near RTO Office,
Dehradun, Uttarakhand-248001

Sub: Administrative Approval and Expenditure Sanction (AA&ES) for the “Pollution
Abatement Works (I&D with STP) for Khoh River at Ketdwar”, Uttarakhand under
Namami Gange Mission — I, with 100% central sector support at an estimated cost of Rs.
135.27 Crore (Rupees One Hundred Thirty-Five Crore and Twenty-Seven Lakhs only)
{(Central share Rs.133.07 Cr & State share Rs. 2.20 Cr).

Sir,

I am directed to convey the grant of Administrative Approval and Expenditure Sanction
for the project on “Pollution Abatement Works (1&D with STP) for Khoh River at Kotdwar”,
Uttarakhand under National Ganga Plan (NGP) - (Non EAP) budget head of Namami Gange
Mission — II, with 100% central sector support at an estimated cost of Rs. 135.27 Crore (Rupees
One Hundred Thirty-Five Crore and Twenty-Seven Lakhs only) inclusive of O&M for 15
years of Rs. 49.87 Crore & State share of Rs. 2.20 Crore considering GST@18% with the
following major components:

[&D of Nala tapping works — (09 Nos.
Carrier line (200mm to 1000mm Dia, DI-K7 & RCC NP4) - 11.75 Kin.
Pumping Station — 02 Nos.:
SPS 0.13 MLD capacity at Gadighaat.
MPS 23.21 MLD capacity at Kodiya.
Raising Main (100mm to 450mm Dia. DI K-9) — 0.48 Km.
STP - 21 MLD capacity near Shooiing Range - 01 No.
Disk Filter Unit for STP -01 No.
Septage Co-Treatment Facility — 50 KLD capacity -01 No
e ~House Service Connection — 728 Nos.
& *'::"U —L A.E‘Ei:a{:h Road for STP & SPS (Kaodiya) - 1.30 Km. (by State Government)

N Y VYVVYVYVYVY

Yowey Connection for STP. MPS & SPS — (by State Government)
&Mlof 1&D SPS, MPS & STP for - 15 Years.
nm?‘lctinn Time: 24 Months (Excluding 3 Months for Bidding).

<
a~ / - a 3 i y -
N M!'p'rovisiuns will be reviewed after 7 years on the basis of compliance of various General
O ‘

& Specific conditions of AA&ES by State Government/ SPMG-UK including insurance of
assets created. reuse of treated water, levy of user charges, sewage cess ete.

3. T'he summary of estimated cost is given at Annexure-1. (\ S, OLQ
N v

l M Page 1 of 16
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- Administrative Approval and Expenditure Sanction for the project is granted subjected to

General & Technical conditions as per Annexure-Il, Specific conditions and directions of EC
as per Annexure HI and Financial conditions as per Annexure IV.

The period of completion of the project is 24 (Twenty-Four) months, which excludes 3 months
tor bidding period. The procurement of goods and services shall be made strictly as per the
‘NGRBA programme framework™ and various other guidelines of NMCG. The detailed
schedule of the project implementation is given in Annexure-V.

Any cost escalation over and above the sanctioned cost attributable to State Government.
including due to delay in land acquisition, change in scope post approval etc.. will be borne
by State Government concerned.

The grantee institution i.c. *Uttarakhand - State Programme Management Group (SPMG), is
a registered society of the State Government constituted with the objective of effective
implementation of the Namami Gange Programme activities at the State level. and the State
is responsible in the long term for the conservation and health of the state’s stretch of the river

Ganga.

The sanctioned cost of the project will be borne from the National Ganga Plan (NGP) — Non-
EAP head of Namami Gange Mission ~ Il and expenditure incurred will be booked under the
component “Nirmal Ganga — Infrastructure Development and Asset Creation — Sewage
Treatment Plants (STP)- DBOT projects . The NMCG/Government of India reserves the ri ght
to withdraw the sanction at any stage, if it is convinced that the fund has not been properly
utilized or appropriate progress is not being made.

In case of violation of any of the conditions of the grant or in case of closure or dissolution of
the grantee organization, the Government shall take possession of all the assets of the
organization acquired out of the Government grants and use them in any manner deemed
appropriate or to recover from the organization the value of such assets at its discretion.

10. This AA&ES is issued based on the appraisal and sanction of the Executive Committee vide

its 52" meeting held on 14" November 2023 as well as the approval of Director General ~
National Mission for Clean Ganga vide e-office Note # 70 dated 05-12-2023 and concurrence

D (Finance), NMCG vide e-otfice Note# 68 dated 04-12-2023.
Yours faithfully.

R

Copy forwarded for information and necessary action to: -

Swom & Verified the Dep:

me
Paun

arhwna!

1) The Chief Secretary. Government of Uttarakhand, 4 Subhash Road, Uttarakhand

Secretariat, 4" Floor. New Building, Dehradun- 248001.
2) The Managing Director, Uttarakhand, Pey Jal Nigam (UKPIN), 11, Mohini Road
Dehradun, Uttarakhand 248001,
ent Befpre -
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ANNEXURE-VIII

€-mail 1d: nagarnigamsrinagargarhwal@gmail.com
Contact No.: 01348-253047
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Letter no.2 5 3/SEIAA Dated- £, March 2023

Minutes of the 4" (Day-1) Meeting of SEIAA held on 4" March, 2023

The meeting was chalred by Shri AR, Sinha, Chairman, SEIAA Uttarakhand and was
altended by the following: ;

(i) Shi! §,P. Subudhi, Secretary, SEIAA Ultarakhand.,
(i) Dr. Chandra Bhushan Prasad Member, SEIAA Uttarakhand,

Tha meeling started with welcome noto by the Chalrman. The Member Secretary informed
that total 4 proposals (B1 & B2) are under consideration for grant of EC and 4 Proposals for grant of
ToR in this maating. After detalled discussion and deliberation on each of the proposal as per agenda

itam, decision taken by the Authority Is as under -

1) Environmental Clearance for Proposal for Aluminlum Coll Coated ~ 200 Melric Tens per
month at Khasra No. 71GH & 71D (old no.1388), Village-Chharba, Lagha Road, Industrial
y Mis Alstone Manufacturing Pvt. Ltd. by Shri Pankaj

Area, Cahaspur, Dehradun b
Sharmu (Managor),

The Authority agiee { with the recommendations of SEAC and decided to grant the
Environment Clearance witn tie terms and condilions recommended by it.

2) Environmental Clearance for Integrated Municipal Solid Waste Processing Facility at Vill-
. Mandakhal, Khirsu Road, Uli Block Beel No.- 32, Teh & Dist- Pauri Garhwal by M/s

Nagarpallka Parlshad, Dist- Paurl Garhwal,

The Autherity agreed with the recommendalions of SEAC and docidec[ to grant the
Environment Clearance with the terms and conditions recommended by it.

mental Clearance for Proposed establishment of Screenlng Plant of 300 TPD at
. EP?:;:?}«!';- 1176 Gha, 1176 tha, 876, 807 Mauza, Rampur Kalan, Vikasnagar, Dehradun by
w; Ashirwad Enterprises and Screoning Plant by Mr. Javed Khan S/o Mr. Abdul Hamid.

The Autharlty agreed with the recommendations of SEAC and decfdaq to grant the
Environment Clearance with the terms and conditions recommended by it.

/SOTAR ningom

antal Clearance for Proposed Construction of Hotel Project at 123 Bhagwant pur,

Loopar Tewnenl Piapn b Mes Dannt] Qaraewint (Ouner)

" HELIThEy Authorily agreed with the recommendations of SEAC and decided to grant the
N Dowanvironmont Clearance with the terms and conditions recommonded by it

I 2‘;1:

, 3 'd; : dlgg ToR for Extraction of Soapstono al Village- Adhyali, Tehsil-Kanda District-
e\\y;"“’ﬁ fjéshwar by M/s Harunath Mines & Minerals (Aroa- 0.507 Ha.).
N W, e A

f el bl E oy suy ¥ o
Wb g blluidiu i yw i b

The Authority agreed willr the 1uConienuiiun ol
ToR for conducting EIA sludies,

8) Regarding ToR for Extraction of Soapstono Villago- Tuper, Tohsil & District. Bageshwar
by Tuper soapstone deposlt Shri Puran Singh Khetwal $/o Shri Khrom Singh Khetwal (Area-
2.943 Ha.).

Tha Authorlty agrged with the recommendation of SEAC angd decided to grant the

.
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109120 wre) —

; ‘?) ' Regarding ToR for Extraction of Soapstono at Village- Bhatnikot, Tehsll & District-
: Bageshwar, by M/s Jay Maa Bhagwall Bhatnlket Mines And Minerals by Shrl Harish Singh
(Partner). (Area- 7,592 Ha),

4.~ Tho Authority agreed with the recommendation of SEAC and decided to grant the
Rt ToR for conducting EIA studies.

',f" it 8) Regarding TeR for Proposed EWS Housing under Pradhan Mantri Awasiya Yojana at
R s Khasra No. 66 & 68/2, Villaga Beldl, Tehsil Roorkee, District Haridwar by M/s Dobl kay
System private Limited by Shrl Arjun Mangal (Diractor), |

The Authorily agreed with the recommdydation of SEAC and decided to grant the TeR for

conducting EIA studles, :';
WD ol Lo
(A.R. Sinha) hushan Prasad) (S.P. Sdbudhl) E

U il

Chalrman, Member, SEIAA, Secretary,
SEIAA, Uttarakhand Uttarakhand SEIAA, Uttarakhand
Copy forwarded for information and necessa ction to ;- -

1= Shri A.R. Sinha, Chalrman, SEIAA Uttarakhand,

2- Shrl 8.8, Bist, Chairman, SEAC Uttarakhand.

3- Dr. Chandra Bhushan Prasad Member, SEIAA Uttarakhand.
4- Shri Nitish Manl Tripathi, Secrotary, SEAC Ultarakhand.

'S (S.P. udhi
(Secretary)
SEIAA, Uttarakhand
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Municipal Solid Waste disposal Proceeding
generation of Solid waste in each city/town withinthe District. A0 Ton Per Day
[
aste treated per day, in each city/town ofthe 40 Ton Per Day
f solid-“.waste. Nil :
Legacy waste and he time bound plan to treat legacy Nil
The manner of atilization of the treated waste as well as rejects Nil
-

out of remediation of legacy waste.

arising

£ dumping of Solid Waste with reference to location

Construction and Demolition waste

C & D Wasle within the District.

At Nagar Panchayal T

e

halisain Solid Waste Pit

Proceeding

NIL

generation of

a. |Total per day

ed for the treatment of C & D Waste

The detail of plant establish
and capacity utilization.

including the existing capacity
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a- | Per day generation of Solid waste in each | 4 to 5 Tonne
city/town withinthe district. e
b- | Quantity of solid wast¢ (reated per day, in each | 4105 Tonne
city/town of the District.
¢- | The gap in treatment of solid waste. -NA-
d- | Legacy waste and the time bound plan to treat 2500 MT
legacy waste. B DE_R__P_repaired tender to be sloted
e- | The manner of utilization of the treated waste as 3ry waste separated in papef,
well as rejects arising out of remediation of | plastic card board etc. & Wet waste
- legacy waste. traded in compost pit.
f- | Current status of dumping of solid waste with | Treated at MRF Center at
reference to location. Swargashram.
S.No. | Construction and Demolition waste | Proceeding
" a- | Total per day generation of C&D Waste within | 0.25Tonne
the District.
b- | The detail of plant established for the treatment DPR to be prepared.
of C&D Waste including the existing capacity
[ and capacity utilization.
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$.N0 Municipal Solid Waste Disposal Report

a Per day generation of solid waste in each 50 ton per day aprox.

city/town within the District.
b Quantity of Solid waste treated per day, in 50 ton per day aprox.
each city/town of the District. ;
c The gap in treatment of solid waste 0
d | Legacy waste and the time bound plan to treat Nil{only R.D.F disposal under process)
legacy waste.
e The manner of utilization of the treated wast | [nerts disposal in low lying Area & R.D.Fis
as well as rejects arising out of remediation of | disposal in cement factory as well as waste
- Legacy waste. ~ to energy plant.

f Current status of dumpig of solid waste with No dumping.
______ - reference to location o
S.no Construction and Demolition waste Report

a | Total per day generation of C&D waste within 0.5 ton per day.

the District.
b The detail of plant established for the Prepration of DPR is under process.
treatment of C&D Waste including the existing
capacity and capacity utilization.
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'S.No. | | Sewage Proceding
1 ‘ » The number of sewage treatment plant |

existing and their capacity and
capacity utilization and mode of
disposal in each city/town

» Detais of Hotels,Dharamshala and
ashram operating without proper
consent and discharging untreated

STP's analysis report attached

Total no of regsitred Hotels-
having valid CCA- 253 !

River Quality analysis report

effluent and action taken against them attached
» Water quality in river and its tributaries |
in abutting districts/towns in terms of
fecal coliform (MPN/100 ml)
Construction andDemolition waste | Proceding

No information available

a. Total per day generation of C & D waste with
. _in the District i i ' _ 3
b. The detail of plant established for the No information available, No Plant
! treatment of C & D waste including the Established by Local Body
| existing capacity and capacity utilization.
S.No. Industrial Effluent Discharge Proceding
| a. Number of Industrial unit discharging their Total No of Industries - 199
effluent treated/untreated in river Ganga and
its tributaries and details of defaulting
L industrial units -
| b. Total Daily Generation of such Industrial Industrial Effuluent generated — 124 |
; waste within the District. KLD,
2 %. Total registred Industries- 531
le. The manner of treatment of the industrial Industries having own ETP's
| waste so generated
d. The discharge effluent analysis from the Zero discharge

CETP and ETP treating the industrial waste
from each outlet.

The Per day generation of industrial

715.48 MT/Annum disposed through

Hazardous waste and manner of its treatment | TSDF/Authorised recyclers

d disposal in the District.

| —

ic% Medical Waste

"Proceding

¥ The per day total generation of bio medical

<waste in the District.

Total HCF — 469 and Total bio medical
waste generation - 333.69 Kg/day

 CBWTF-184.77
' Deep Burial- 148,90
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§ 3 & Quasity
16 [River Alsknands B/C River Turbid | Odourless | Clexr | 17°C  [758| 75 | 115 [104] 50 B_170) w |77 [ 10| 40 | 40 | 20 |<1s|007| 003 | 1503 lom 015| 24 | 31 o.u‘ A
Bhagirathi at Devprayag

Generated from eOffice by Pramod Bhandari, JUNI

SSISTANT- PWNIOR L%

\B ASSISTANT, DEPT-PCB on 04/12/2023 04:05 pm
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o s 4 SR ¥ 1 EAREESFL OifriB (Computer No. 8720)
@ 672023 £ |
- ' s | & = | = s H s | ¥ Designated
f e ) ! l i a a & & : ljaz.
o W, T = u A w 7] 4 (DR W
&Wwamrm Colour Odawe eathee | Temperatuce | 5 E 218 g g 3 g. j 2 e s 4 (4 E é 3 3 z i g g Quatiy Class
1 T VS SNAgo W Rheee Coloirless| Odourless | Clear | 17°C | 7.86| 49 | 76 |wo0| 40 | 53 [43] 10 (48] 10| 40 | 20 | <18 [<18|o08| 002 | 1612 | 011] 0421 29 | 33 0.7 A
Alsknanda at Devprayng
River Alsknanda A/C River i
Ix Bhlgi:lﬂli(RiQOD'S)u Turbid Odourless Clear 16°C 7.95 66 102 {10.2] 50 74 39 15 61 1.0 4.0 .LO 20 <i.8]| 006 | .03 1432 (o008 | 0151 2.7 29 {014 A
Devpravag |
19_ | Tehri Ixke at Kot colony, Tehn Colourless| Odourless | Clear | 23°C | 8.07| 43 | 67 | 96| 60 | 43 |35] 08 | 36| 10 | 40 | 38 37 |<i8|008| 004 | 27.14 | 0.14 | 0.24| 26 | 2.8 | 0.17 A
District: Dehradun |
H % E! ; {8 Desigrinted Best use]
4 P . a a w o ,i a E (DBU) Water |0 1 0k
S.Na. |Nume of the Maaitoring Point Cslour Odowr | Weather | Temperature | = g |8 ; i _g s B e g 3 AL
o é (= c ='.! g. 2 8 é 3 P i E CQuality Class
20 ::;m;:m.mnmj_ Colourless| Odourless | Clear | 20°C [792( 66 | 101 |100] 40 | 68 |s6| 12 [70] 10| 40 | 27 22 |<18|o010| 003 | 5346 | 016|033] 29| 33 |05 A
rll g;:mc"w“"w"’“"“'m“”' Colourless | Odourless | Clear | 21°C | 785 76 | 116 | 06| 50 | 20 |ea| 16 | 85| 10| 40 | 28 31 |<1.8]009| 003 | 5541 018 025| 34| 3.7 | 016 A
22 G‘ Mmﬁi:«:vsm(mm Colourless | Odourless | Clear 2°C 770 131 | 198 |86 | 80 | 120 |103] 17 |110] 14 | 50 63 46 (40| 011 006 | 5743 | 0.19| 0.24| 64 | 67 | 025 B
|Ganga D/S) at Rai
River Ganga A/C River Song (River 3
23 [Ganga IVS) Near Birla guest house, | Colourless | Odourless | Clear | 22°¢ (780 120 | 102 [ 82| 70 | 112 |93 | 19 [104| 13| s0 | 84 63 |Np|oao| nos | 7542 | 019| 024| 67| 69 |027 B
Dehradun
. —'-..
2 g‘:‘;ﬁ:‘“m" B, Turbid [NotSpecific| Clear | 20°C  [743| 231 | 348 | 22| amo | 283 [241] 42 [220] 300 | 100.07] 6000 | 9200 | 920 | 027] 10 | 13315} 021 030] 375| 83 |07 E
25 g‘;.:'j““”’sl 8t Rarfumm, Turbid [Not Specific| Clear | 22°C | 7.08| 198 | 300 | 5.4 | 220 | 248 [220] 28 [209] 29| 80 | 350 | 280 | 110|028 006 [ 11043 0.19] 025| 389 | 9.9 | 1.07 B
River Song D/S before confluence in
26 [to River Ganga Near Nepali Fum, | Colourless| Odourless | Clear | 21°C [ 789| 152 (231 [ 78| 80 | 126 [108] 21 | 18| 15| s0 | 1o | 79 |68 |o10]| ¢os | 6543 { 020] 093] 168 40 |o06s B
Rishikesh
7 R“‘"":"“"“‘D"S“""""" Naga% | colourless| Odourless | Clear | 22 [251] 82 | 125 (04| a0 | 70 |&1] 0o | 92| 12| a0 | 7 st | 32)009| 205 | 3542 | 0.16]024| 39| 2.4 |020 B
2 ""’“""’I 43y Conl st Dukputins, Colourless| Odourless | Clear [ 21°C | 740| 66 [ 100 [96| 30 | 61 |ss| 06 |s0| 10| 40 | 84 | 6 |s6]009] 003 | 3076 | 047] 022] 37 | 20 021 B
29 gcmm " - Colourless | Odourless | Clear 2°C 746 f 109 | 98 40 63 81 07 53 1.0 40 79 58 551007| 002 | 3042 020|021 40 22 |0.22 B ¥
30 |River Yamuna at Lakhwar, Dehradun [ Colourless| Odourless | Clear | 21°C [ 7.73| 69 | 105 {104} 30 | 59 [50| 09 [ 5| 10| 0 | 20 | <t& |<1.8}009] 030 | 2043 | 012]025] 39| 25 | 022 A
31_|River Yamuna at Kalsi, Dehradun | Colourless| Odourless | Clear | 22°C_ | 7.99| 85 | 130 | 100] 50 | 70 | S8] 12 | 651 10| 40 | 43 31 1200007 002 | 3343 [022] 024] 43| 20 |0.22 A
River Tons Before joining to River "
3 |y amunn st Dakoatiar: Delradin Colourless| Odourless | Clear | 23°C | 7.35| 50 | 76 | 98| 3.0 | 34 |44] 10 | 58| 10| 40 | 46 33 |20 |008| 002 | 5261 | 022|024 34| 23 | 020 A
31 _[River Tons at Selaqui, Dehrad Colourless| Odourless | Clear | 22°C 80| 178 | 268 ] 70] 80 | 193 |177| 16 | 135| 24 | 100 | 280 | 220 | 63 | 004 | 002 |12242] 02310301 79 | 25 (635 B
River Rispans hikhar :
M D::::m w‘?’"s Fall ) Cotourless | Odourless | Clear | 20°c | 780] 254 | 382 | 80| 60 | 289 |261] 28 | 195 12| 40 | 84 61 | 20|020| 004 |17042] 0.19| 027| 11.7] 26 |00 B
River Rispans D/S Near IT P
gl oin T Colourless | Odourless | Clear | 23°C | 7.66| 240 | 361 | 72| 80 | 305 |273| 32 |210| 14 | 50 | 140 | 110 | 61 |022| 006 | 9843|016 033] 152] 20 |03e B
River Ri: B/C to River Bi i A
[ e S | rubia [NotSpecific| Clear | 22°C  [7.52] 262 | 395 | 1a | 350 | 299 | 23] 48 |2 300 | 1100 | 16000 | 3500 | 920 | 029 | 0.03 | 115.43| 0.15| 025 320| 99 | 080 E
River Bindal LIS ar Bi idpe. N 3
7 D;;'dm “-«f"i"k A% | Tubid [NotSpecific[ Clear | 2¢°C |689| 237 | 358 | 06| 500 | 280 |243] 37 | 232] %60 | 1300 | >1600 >1600 | 920 | 030 | 0.16 | 12293 | 0.19| 030 | 497| 181 | 129 E
: NotSpecific | Clesr |  23°C [ 697 220 | 333 | 1.0 | 380 | 274 |234| 40 | 213 52.0 | 1700 | >1600 | >1600 | 920 | 0.43| 020 | 159.43] 0.16| 034 | 471 ] 212 ] 1.2 E
Not Specific | Clear 23°C 704] 205 | 309 | 14 ) 360 | 256 |226| 30 |205)|32.0)| 110.0 | 16000 | 5400 | 920 | 0.53] 047 12043 | 0.16 | 035 | 223 | 80 | 060 E
Odourless | Clear [ 20°C | 749) 42 | 64 [ 90| 40 | 47 |39 o8 | 38| 10| 40 ?I 20 | <18 |ND|022| 004 | 4042 | 003 | 021]| 36 | 35 o3 A

| ) 3
Geﬁe}gtff 76 ite by Pramod Bhandari, JUNIOR %ISTANT-PC JONIOR LAB ASSISTANT, DEPT-PCB on 04/12/2023 0405 pm




o R L e R A B A DN SO S | \..%498!‘\.[) \LeVHTTPULED NU. &7 CU)
Y v L
Hu d&lrﬁ S i J -
4‘" gt
46/2023 .
| 5.No. |Nume of the Mositaring Point ik Sdr  Forasiier _ 0| 2 z | = P ] . ‘
T = (=] -] ? Designated Best
el v 5| B | % (8| IR IR RN R Rl =
Ri : i = E a £ X Quality Class
a1 \g'ﬁl_-llslwnl_ws at Har ki Tarbid x
:;un.g“hm Bridge, Haridwar Odourless Clear 25°C 1.80 215 il | 717 2.0 B2 551 3 90 1.6 10.0 110 10 20 | 1.28| 0.14 | 2067 | 0.18| 030] 3.35 ) 540 | 0.16
a2 ver anga at Har Ki Pouri, z ; -
Haridwar Tubid | Odourless | Clear | 249°c |750| 1o [ 219 [20| 70 | 80 lee| 12 |#e| 17| 100 | t30 | 70 [93]147] 08 | 2062|004 037|313 221} 0us
River Ganga near Bishanpur Kundi !
4 . p ;
3 Haridwar Turbid | Odourless | Clear | 251°C |720] 192 | 295 | 78| w0 | 106 | 66| 40 |1i0] 1.5 | 100 | 94 63 | 14| tae]| o3 [ 2911 {04z oss| 415|399 017
River Ganga Canal at Lal Ta Rao .
ol P Turbid | Odourless | Clear | 25°C | 760| 220 | 344 |28 | 8o | 70 |5s5| 15 | 90| 16| 90 | 1490 | 79 | 17| 144] 015 | 2066 | 027|030 3.17 | 291 | 016
River Ganga Canal at Damkothi, } ;
B | Harid Twbid | Odourless | Clear | 248°C |720| 230 | 359 [76( 90 | 85 |66| 19 | 94| 1.5 | 80 | 110 | 70 | 14 | 194 015 | 22.70 | 015 040 | 3.39 | 584 | 0.16
River Gangn U/S ar Bindughat A
46 | Dydiiyaban, Haridwar Turbid | Odourless | Clear | 247°C [732] 190 | 288 |82 | 80 | 90 |72| 18 | 98| 16| 90 | 110 | 70 | 20 | 134 016 | 22.19 | 0.17| 025] 3.08 | 7.16 0.14
River Ganga D/S st Balkumari .
47 |y tandir, Ajectpur, Haridwas Turbid | Odourless | Clear | 255°C |720| 200 | 313 | 76| 120 | 98 [62]| 36 |104] 17 | 1o | 110 | 70 | 21 | 132 017 | 2536 | 0.54] 043} 5.65| 479 0.25
48 %pﬁ?ﬂ!s":_ﬂl;ﬂs%ﬂkw;m Turbid_| Odourless | Clear | 25°C | 8.10] 298 | 345 | 76 | 12.0 | 120 |82 38 |130] 19 | 120 | 120 | 94 [ 17| 164] 021 | 31.86 {035 0.4527.09]11.90}1.07
VET Danganga ﬂ[.lk!lf [ore
49 | atesiop U.P Colourless | Odourless | Clear | 28°C [780| 240 | 375 | 57| 10,0 | 305 |260] a5 [316] 21 | 100 | 140 | 70 | 13 |187| 024 | 3023 | 022 0.60{25.96| 5.9 | 0.65
River Gangas DVS ar Seltanpur, : 1
30 |t S Turbid | Odourless | Clear | 276°C [780| 209 | 320 | 72| 90 | 120 [ 75| 45 [128] 18 | 100 | w0 | 79 [ 21 | 149] 012 | 2236 | 0.50| 033 | 659 | 2.93 u,zal
District- Pauri Garhwal
E -
X 7 ] 3 ? x = = = k] ‘ L] 1
S.No. |Nume of the Mositoring PFoint Colour Odosr | Weather | Temperature | 5 | B g |8 5 g £ "i 2|8 § Y v |g g £ l il%l% i i3
S| £ |% z Z E] = .
51 zgkf:s'um"mm Colourless | Odourless | Clear 10°c [768] s9 | %0 |w2] 40 | e [s3]| 13 |e2| 1o 40 | 34 27 |<18|009| 002 I 3541 | 020 027| 39 | 42 e
i ) D 1 .
52 Ezﬁpﬂsm Colourless | Odourless | Clear | 20°c | 730| 70 [ 106 [98| 50 | 74 |[58] 16 | 72| 10} 40 | 43 31 |<1.8|009| 001 j 5042|047 022| 35 | 37 |0as
53 _|River Nayar U/S a1 Satpuli Colourless | Odourl Clear e T3] a8 | 69 |102] 40 | 50 |41| 09 | 54| 10 | 40 | 46 | 33 |<L®|010| 004 | 2041 | 0181020} 3.0 | 33 10.18
54_|River Navar D/S at Satpuli Colourless | Odourless | Clear 1| 7.51] so | 77 |100] 50 | s4 10 | 58] 10 | 40 | 48 34 | 20| 003| 001 | 23.41 |022]0.18] 34 | 3.5 J020]
District- Nuinital
115 8ldldlals Ttz slileleldle
’sm Nase of the Moaitoring Faint Colour Odour | Weather| Temperstare| 2 | B | 2 | B EE i E‘: s |3/ 8 Q g |2 é £ % 3 é‘ i E S
| < z £ v
{55 [Nainital Lake Water Intake, Nainital | Colourless | Odourless | Clear 9C 17631 277 | 410 | 8.6 | 130 | 250 |136] 114 (210 20 | 60 | 140 | 110 | 611013} 0.03 | 40.42 020]025] 106| 32 | 029
[ $6 |Bheemtal Lake Water Intake, Nainital | Colourless | Odourless | Clear 6c |751] 125 | 190 | 84| 150 | 202 |10 102 | 172 16| s0 | 170 | 140 | 45{043] 004 | 3316 | 018|023} 7.5 30 {022
57 |Gola River at Haldwani, Nainital Colourless| Odourless | Clear e 17661 189 | 280 | 78 | 240 | 226 |118] 108 |188] 24 | 60 | 170 | 150 | 6.1 (012} 003 | 304010.171 028} 37 } 29 0.1
S8 |Satal Iake, Nainital Colourless | Odourless | Clear T3¢ [ 775] 89 | 140 | 8.8 130 | 166 [ 92| 74 [152] 1.0 | 40 | 150 | 120 [20]0.11] 00! | 31.44 ] 0201023} 34 12 {011
59 |Naukichyaml lake, Nainital Colourless | Odourless | Clear 15 | 780] 119 | 180 | 8.4 | 190 | 196 [102] 94 |164]| 18| 50 | 130 | 79 120}0.13] 004 } 5240 }0.19] 025 24 | 18 |007]
6o |River Shipra DJS near Neem Karoli - | o 10 jes | Odourless | Clear 1soc | 758| 139 | 210 | 82| 240 | 200 |10s] 92 |176| 18| s0 | 120 | 70 |<18}0.09| 006 | 2243 o,wln;l s | 12 lo,u\
k4 z | 2 wd‘ ; Bewt e
g 5 :i:' a a = H ‘ | \ iy
Colour Odour Weather | Tempernture % ﬁ B 8 3 i é E E 2 8 ;".’ E £ g % % 3 3 3 m@-ﬁ!g
]
.'-i Colourlcss | Odourless | Clear 25°C 760 | 154 732 1 69| 170 | 170 |137] 33 | 145]| 3.0 | 160 | 220 130 | 26 |031] 028 | 964 | 0.44]023] 33 82 0.28_‘ B l
Colowless | Odourless | Clear | 29°C [ 680| 161 | 260 | 62 [ 180 144 Tlus 36 |160] 30| 200 | 540 | 240 | 70 | 0.15| 025 | 512 j032) 027} 99 49 | 036 [o l

Yy Pramod Biandari, JUNIO ?_A AS 'ISTANT-F‘CB-PB, JUNIOR LAB ASSISTANT, DEPT-PCB on 04/12/2023 04:05 pm
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File No. PCB-2400_7/1/2022-PCB—§6I21T9§:B (Computer No. 8720) T

& Q”D
o
- E 3 x # ] X [ i Designated Best wse
Peint Colour Odour Weather | Temperature E o 'g & " K 2 [#] ¥ g_ (DRLU) Water
FROPI B oo f 4 (4[4 dle|8|w|e|e|}]|] PlE ]3] et | sg
Y e im“ D,?s'; TRRUINAR, | Colourless | Odourless | Clear | 28°C | 700| 254 | 375 [ 38| 350 | 196 [152] 44 | 208|160 | 1160 | 1600 | 1600 | 170 [ 030 | 066 | 951 [034|036|362| 21 112 E i
' |Ramnagar nﬁf),m N._!.}ws Colourless | Odourless | Clear | 23°C | 730| 138 | 214 | 60| 200 | 124 95| 29 |115) 28 | 160 | 280 | 220 | 94 |0.17| 028 | 362 | 020|038 97 | 24 | 038 B :
Bbelia River at Lokia Bridge D/S
65 |Kashipur (VS Lohiva Bridge). US | Colourless | Odourless | Clear | 27°C | 700| 206 | 305 [ 39| 250 | 178 [128] 50 |195| 140| 960 | 920 | 350 |110)| 038 | 0354 | 664 | 0354|039 17.7] 4.2 | 0.58 E
AT i
66 g“‘h"u River ot Bllaspur, Rampat, | opoonecs | Odourless | Clear | 24°¢ | 740 14 | 221 [ 61 ] 190 | 180 |141] 39 [275] 256 | 200 350 | 280 | 110 010| 019 | 652 |039]026] 65 | 32 | 021 B
Nandzzer River U/S Sitarganj |
67 {Industrial Area, (Neadowr UZS Colourless | Odourless | Clear | 26°C [ 760) 142 | 210 [ 72| 220 | 146 [ 98| 48 |155] 22 | 120 | 920 | 540 | 110|014 | O1B | 412 | 038) Q21| 69| 14 |02 c
Sitarganjl. US Nagas i ;
Naodusr River D/S Sitarganj
68 |Industrial Area, (Nandow D'S Colourless | Odourless | Clear [ 28°C | 7.70] 158 | 235 | 69| 240 | 165 (13| 52 | 175| 2.9 | 200 | >1600 | 1600 [ 120{ 018 | 043 | 525 | 0.64] 020| 7.3 | 1.8 | 025 c
—|Sitarganj), US Nagar
| Kichha River af Kichba, (River
69 |Kichha (DS Nagarbhalla, Kashipur), | Coloarless | Odourless | Clear | 25°C | 760| 215 | 324 | 64| 220 | 205 [148] 57 [220| 3.0 | 280 | 350 | 220 | 94 | 0.19| 036 | 756 | 039)| 028| 13.6| 4.4 | 056 B
Colourless | Odourless | Clear | 23°C | 730| 247 | 3s4 | 51| 140 | 178 |136] 42 |235) 29 | 200 | 430 | 220 | 79 | 0.13| 032 | 382 | 031(029| 88 | 25 |029 B
Tutbid | Odourless | Clear | 25°C | 7.40| 2334 | 484 | 28 | 420 | 245 [180| 65 | 280|200 1360 | >1600 | 920 |220|045| 061 | 842 | 068|067 33.7| 56 | 093 E
J('.‘o!ot.u'lus Odourless | Clear | 25°C | 770 128 | 185 [ 7.4 | 150 | 145 |108| 37 |160]| 2.4 | 120 | 280 | 220 | 40 |022| 027 | 385 |0a3z2|023| 70 | 13 |o02s B
o f 1|4 §la a b % s £] 3 - Desiguuind Bent saa
Na. |Name of the Mowitoring Point Colour Odour | Weather [Tempersture | E | @ 8|8 é $ -g 18| ¢8 g g |le 3 2 2 % E é 5 2 | By Water
G = o £ ‘3 b - "3 & = “ Quality Class
River Kosi D/S Almora, Ranikhet )
R ol B;f:;ﬂ ,Colm'im[ Odourdess l Clesr | 16°C [ 726 157 [ 230 | 7.8 | 240 | 232 [122) 110 | 184 20 | 60 | 110 | 70 |z0|o013| 002 | 2673 |020|023| 62 | 17 |0us B
strict- Bageshwar
g ! = = 2 X £ R
¥, | Name of the Monitoring Poimt = 2 U % .! 2| e a O % i 5 Designated Best use
omidpriey Colour Odoar | Weather | Temperature | 5 g 218 7 g 3 .5 g e ot = g z é 5 i .E 3 ‘i 2 (DBU) Wster
E “a £ | = > Quality Class
| |River Saryu VS at Bagest Colourl Odourless | Clear 17°C 7701) 160 | 240 | 8O | 230 | 222 | 18| 104 | 194]| 20 5.0 170 94 45]1009) 003 | 2643|018 022] 31| 22 | 009 B
= All values are ia mg/L except Colour, Odour, Weather, Temperature, pll, EC(jus/em) and TC, FC, FS (MPN Per 100 mi). -
joms: ND= Mot Dy d
River walter mouitoring Fi of #5 Lacation th-0 -
requency 1 (Badrinsth-01(District otri-01 & Charth-01 (Distries-Uttarkashki) is o yearly basls / Once In o year (Monitering alresdy dome in the month of June

al
2P ta Verified the, Deponent Befort
(Amit Pokhrigutp 0N/ "}’3"7’1 :

Envirenment Eoglaceri (3511,

S

anior Lab Assistant

—_— Nare

1dra Singh Negi
5 Arvocate/Notary Pu

inerated from eOffice by Pramod BhandariT(JUNIOR LAB ASSISTANT-PCB-PB, JUNIOR LAB ASSISTANT, DEPT-PCB on 04/12/2023 04:05 pm
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'..\e MHo. PCB—24007/1/2022-PCB—DEPT39§5(G€GIputer No. 872V)

{
j |
ARKHAND POLLUTION CONTROL BOARD i TS g R e
: AR
Gaura devi Paryavaran Bhawan rr-"_.--—__—‘*-- el wafEReT @ 55
&-B, SIDCUL,IT park, sahashtradhara Road /—\/\' AR
DEHRADUN {Uttafakhand] d‘ JF -4, ? 'm—{'a‘ e, ¥ W,
- ',"
UKPCB
CENTRAL LABORATURY R

. | Nameottre Sewage Teatme -W )
\ plant (With Capacity ) Outlet of STP |

g Bob | 158 T T |
As the area around the STP comes under Master Plan sO the demolition of . 1
progress and the STP was non-operation |
17-10-2023). Kl

Analysis Report of Sewade Treatment Plants ;STP's] for the Month of October 2023
' Sampling Point

0.010 MLD STP Near Temple at
Badrinath. structure work around the STP was in

(Operated by: Uttarakhand Jal due to the same reason. (Date of inspection: =

gansthan -
026 MLD STP Near Bamni Gaon, ' ! 1 !
165 167 | 7.5 ' 9.2 170 ‘

Badrinath. 10
110

(Operated by: Uttarakhand Jal
Sansthan
350

1.0 MLD STP Neer Suspension

Bridge, Badrinath.

(Operated by: Uttarakhand Jal

Sansthan
270 MLD.STP at Marwari,

4 \ Joshimath. 7.35

8.0
(Operated by: Uttarakhand Peyjal

Nigam
1,080 MLD STP at Pokhri, _
5 Joshimath. 7.21
(Oparated by: Uttarakhand Jal
) Sansthan) B
0.760 MLD STP Near Alaknanda
g | Ghat, Chamoli. 6.86
(Opara!ed by: Uttarakhand Jal
Sansthan)
0.050 MLD STP Near old
guspension Bridge Chamoli.
(Operated by: Uttarakhand Jal
Sansthan

1 190 MLD STP 2t Vivekanand E

) “

STP found Non-operational as plant was under
maintenance work. (Date of Inspection: 18-10-
2023).

=1

Colony, Gopeshwar.
(Operated by: Uttarakhand Jal
gansthan :
| 1120 MLD STP at Baitami,
Gopeshwar. 6.80
(Operaled by.- Uitarakhand Jal
Sansthan
1.25MLD ST
Gopeshwar.
(Operated by* Uttarakhand Jal
gansthan] *
0.050 MLD STP at Sangam Road,
Nandprayag-
(Operated by: Uttarakhand Jal
\ - ansihan
=~ 7Y DAL STP at Fores

(o]

sTP found Non-operational as plant was under
maintenance work. (Date of Inspection: 18-10-

2023).

STP found closed and Non-operational at the time of inspection. (Date of
inspection: 16-10-2023)-

w

P at Pokhri Band,

| Office, 132 7.36 “ 170

5 A-Nandprayag STP was operatio | but d
i iy uttarakhand o ' perational bu due to overflow untreated effluent was partially
i 9R i y discharged into Nandakint River. (. (Date of inspection: 16-10-2023).)

A 5050 & LD STP Near Police

_ M Chowki, ranprayag‘ 7.5

Reg (Operated by: Uttarakhand Jal 2 =
_ Sansthah)

N ; 9;100 MLD STP Near Purana Pull,

| 44 | Karanprayag. 6.59 165 | 168 7.76 \( 8.8

‘ (Operated by: Uttarakhand Peyjal 21:
5-pB. JUNIOR LAB

Nigpam}

| Pkandard HIN 3
ORARB. ASSISTANT- ALSISTANT, DEPT-PCB on 20 1172023 12:15 pm.
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J23

/ARAKHAND POLLUTION CONTROL BOARD
Gaura devi Paryavaran Bhawan
46-8, SIDCUL, IT Park, Sahashtradhara Road

DEHRADUN (Uttarakhand)

30501

“rile No. PCB-24007/I/2022-PCB-DEPT~PCB (Computer No. 8720)

46~4), Reqa i), vie, wewmm W,
e (SETe)

CENTRAL LABORATORY

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

S

Inlet of STP~

Outlet of STP

pH

BOD

| Tss

pH

BOD

TSS

Fecal Coliform

0.100 MLD STP at Ward no. 1843,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.10

145

141

7.28

8.8

09

220

0.050 MLD STP at Subhash Nagar,
Karanprayag,

(Operated by: Uttarakhand Jal
Sansthan)

€.64

140

137

7.06

8.4

08

170

0.050 MLD STP Near Naya Pull,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.08

155

|

152

7.47

8.8

09

3.075 MLD STP Near Anoop Negi
School, Rudraprayag.

‘Operated by: Uttarakhand Jal
3ansthan) '

STPis notin oper:

|
ation due to Damage of STP.

110

sl

).100 MLD STP, Near Rudra
>omplex, Rudraprayag.

Operated by: Uttarakhand Peyjal
ligam)

STP found Non-operationa
breakage. (Date of inspecti

| at the time of inspection becaus
on: 11-10-2023).

e sewage line was

1075 MLD STP, Near Bus Stand,
udraprayag.

Jperated by: Uttarakhand Peyjal
ligam)

7.18

STP found Non-operational
issue and also untreated
discharged into drain ne
overflow. (Date of inspectio

effluent was directly

due to mechanical_{
ar plant because of |

-100MLD STP, Near SBI & Maszid,
udraprayag,

Jperated by: Uttarakhand Peyijal
igam)

7.30

135

133

8.03

10.0

n: 11-10-2023).

12

350

125 MLD STP, Near Steel Bridge
Syndicate Bank, Rudraprayag .
Iperated by: Uttarakhaid Jal
insthan)

7.63

126

120

7.90

08

170

)50 MLD STP at Beleni Road,

ar Steel Bridge, Rudraprayag.
perated by: Uttarakhand Peyjal
jam) '

7.70

-—————__.———..._______________

150

153

7.89

10.0

12

540

' MLD STP at Nursary Road,
nagar.

erated by: Uttarakhand Peyjal
jam)

7.40

205

207

7.70

8.8

10

220

MLD STP, Near ITI, Srinagar.
serated by: Uttarakhand Jal
1sthan)

7.73

185

168

75 MLD STP Near Junior High
100!, Srikot, Srinagar.

erated by: Uttarakhand Peyjal
am)

7.50

110

108

i0 MLD STP Near Tauliya Nala,
ot, Srinagar.

erated by: Uttarakhand Peyjal
1m)

7.70

0 MLD STP, Near BRO Bridge,
1agar.

‘rated by: Uttarakhand Jal
ithan)

115

112

STP found Non-operational as
inspection: 12-1 0-2023).

)MLD STP, Near Temple,

agar.

160
rated by: Uttarakhand Jal

7.30 I 155
3
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UTTARE KM WD

Gaura devi Paryavaran Bhawan
468, SIDCUL, IT Park, Sahashtradhara Road 22NN -

' DEHRADUN (Uttarakhand) G\ o 4641, Rregeand ). we, wewmm W,

a1/ 4 Qe (grTaTe)

CENTRAL LABORATORY

Sampling Point
Name of the Sewage Treatment
Plant (With Capacity ) Inlet of STP Outlet of STP

pH BOD TSS pH BOD TSS Fecal Coliform

0.075 MLD STP at Devprayag.
(Operated by: Uttarakhand Peyjal 6.85 175 173 7.11 8.8 09 130
Nigam)

| Nigam)

0.150 MLD MLD STP at Devprayag.
(Operated by: Uttarakhand Peyjal 6.75 185 182 7.18 8.2 10 220

1.4 MLD STP al Pauri Road,
Devprayag. 7.70 165 |, 162 8.30 9.6 11 540

(Operated by: Uttarakhand Jal
Sansthan)

5.0 MLD STP at Bhagirathi Puram,
Tehri. 6.96 165 170 7.65 9.2 12 220

(Operated by: Uttarakhand Jal
Sansthan)

2.0 MLD STP at Gyansu, Uttarkashi,
(Operated by: Uttarakhand Jal 6.63 215 220 6.97 10.0 14 540

Sansthan)

1.0 MLD STP at Gangotri, Distt-
Uttarkashi. 6.95 150 154 7.16 9.6 13 35102

(Operated by: Uttarakhand Jal
Sansthan)

3.5 MLD STP at Tapovan, Rishikesh.
(Operated by: Uttarakhand Jal 7.31 195 199 7.62 8.8 10 170
Sansthan) -
3.0 MLD STP at Swargashram,
Rishikesh. 7.19 205 208 7.51 9.2 11 84
(Operated by: Uttarakhand Jal
Sansthan)
26 MLD STP at Lakkarghat, >
Rishikesh. (Operated by: 7.11 175 172 7.35 B8 - 09 94
Uttarakhand Peyjal Nigam) . _ -
5.0 MLD STP at Chorpani, Rishikesh.
(Operated by: Uttarakhand Peyjal 7.26 185 181 7.68 8.8 08 79
Nigam) :
7.5 MLD STP at Chandreshwar !
Nagar, Rishikesh. 7.40 160 157 7.57 0.2 10 94
(Operated by: Uttarakhand Peyjal
Nigam)
20 MLD STP at Motharawala-I, , P T .
Dehradun. 18 165 157 7.89 8.8 10 \ e [
(Operated by: Uttarakhand Jal // O AR, |
Sansthan) / / ;
20 MLD STP at Motharawala-ll, . ] /( L
Dehradun. (Operated by: 7.34 150 154 7.68 8.4 09 "‘ﬁ&‘?ri&f
Uttarakhand Jal Sansthan) ' Paur: Lhetroh
68 MLD STP at Kargi, Dehradun. \Rgg )
\ G \10

AE_

(Operated by: Uttarakhand Jal 7.14 165 170 7.58 8.8 10
Sansthan) , :
0.42 MLD STP at Vijay Colony, o

Dehradun, (Operated by: 7.48 170 [™ 174 7.61 9.6 10 220

Uttarakhand Jal Sansthan)

| 0.71 MLD STP Salawala, Dehradun.
(Operated by: Uttarakhand Jal 7.43 175 172 7.69 8.0 08 130
Sansthan)

5.0 MLD STP at Indira Nagar,
Dehradun. (Operated by: 7.24 155 4| 157 7.81 84 na oz

L L e By T L —
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JTTARAKHAND POLLUTION CONTROL BOARD e Frave wguvl P €

Gaura devi Paryavaran Bhawan KTANRMRA
o a——— iy <Y yafavor 7

46-B, SIDCUL, IT Park, Sahashtradhara Road m
chwael 459, Rregm A d. 19, Fee s,

DEHRADUN (Uttarakhand)
N\ |/ g (FNEe)

CENTRAL LABORATORY

{0.

Sampling Point
Outlet of STP
758 Fecal Coliform

Name of the Sewage Treatment e
Plant (With Capacity ) Inlet of STP-
pH BCD 1SS pH BOD

1.0 MLD STP at Jakhan, Dehradun.

(Operated by: Uttarakhand Jal 7.36 150 155 7.51 9.2 12 170

Sansthan)
27 MLD STP at Jagjeetpur, Haridwar.

(Operated by: Uttarakhand Jal 7.1 195 175 7.62 12.0 16 140

Sansthan)

18 MLD STP at Jagjeetpur, Haridwar. j
(Operated by: Uttarakhand Jal 7.38 180 160 7.82 10.0 10 94

Sansthan)

68 MLD STP at Jagjeetpur, Haridwar.

(Operated by: Uttarakhand Peyjal .21 165 165 7.46 9.6 10 170

Nigam)
18 MLD STP at Sarai, Haridwar,
(Operated by: Uttarakhand Jal 7.42 195

200 7.66 9.2 08 130

Sansthan)

14 MLD STP at Sarai, Haridwar.
(Operated by: Uttarakhand Peyjal | 8¢ | 2% “o | T8 10.0

Nigam) -

10 220

33 MLD STP at Saliyar, Roorkee,
7.23 255 260 7.68 28.0 30 1600

Haridwar, (Operated by:

Uttarakhand Jal Sansthan)
1.3 MLD STP at Landour (S),
Mussoorie.

(Operated by: Uttarakhand Jal
|

| Sansthan) ;

3.12 MLD STP at Bhatta fall,

Mussoorie.
(Operated by: Uttarakhand Jal

7.30 170 167 8.11 10.0 11 920

8.14 150 147 8.35 8.8 o8 130

.| Sansthan)

0.8 MLD STP at Landour (N),
7.47 170 168 8.30 10.0 12 350

Mussoorie. :
(Operated by: Uttarakhand Jal #

Sansthan)

1.2 MLD STP at Happy Valley,

Mussoorie, 7.09 180 182 7.78 9.2 10 170

(Operated by: Uttarakhand Jal

Sansthan) .

0.9 MLD STP at Kurli Bazaar, AT B g
6.84 185 |7 188 8.79 8.8 10 . <

Mussoorie.
(Operated by: Uttarakhand Jal

Sansthan)
2.0 MLD STP Bakh, Almora, Distt- :
Almora. (Operated by: Uttarakhand 6.88 280 340 7.60 28.0 36
Jal Sansthan)

0.45 MLD STP at Hari Nagar, Distt- i 3
Nainital. _ 6.86 | 240 296 7.55 16.0 20 NG T
(Operated by: Uttarakhand Jal ' . FUn

e
/& =B
TQ} o =
DR -
i =

Sansthan)
0.80 MLD STP at Krishnapur, Distl-

Nainital.
(Operated by: Uttarakhand Jal

Sansthan)

6.25 320 404 7.38 28.0 34 350

1.25 MLD STP at Bheemtal, Distt-
Nainital. (Operated by: Uttarakhand 6.41 360 442. 7.19 30.0 38

Jal Sansthan)

140 '

1.25 MLD STP at Nirada, Distt- |
Pithoragarh. Operated by: 7.10 320 5 398 7.45 f 14.0 18 110 |
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UTTARARHAND POLLUTION CONTROL BOARD i werraTe g P ¥
Gaura devi Paryavaran Bhawan SRR - e Tatave T
46-8, SIDCUL, IT Park, Sahashtradhara Road W
DEHRADUN (Uttarakhand) S -, Praguiant ). v, W 9,
- e g (TERETE)
unrce
CENTRAL LABORATORY
N swpling Point
.No. | Name of the Sewage Treatment e e af—T
Plant (With Capaci TR A W —
" i . pH | BOD | TSs | pH | BOD | 7SS [ Facal Coliform
5.0 MLD STP at Aincholi, Distt- | I 5 220
64 | Pithoragarh. (Operated by: 672 | =285 | 372 7.22 100 12
Uttarakhand Peyjal Nigam) ’
" - $ = +_____ PRyEnR —
1.5 MLD STP at Puchdi, Ramnagar, | |
65 | Namrtal 726 | 210 | 256 772 | 60 o7 79
{Operated by: Uttarakhand Jal i | l |
ransport Nagar, -
66 R . Distt-Nainital. 7.13 180 222 7.41 8.0 10 70
{{.}porahd by: Uttarakhand Jal
Sansthan) : -
0.45 MLD STP Narayan Magar , Disft-
47 | Nainital . 6.55 256 318 ! 7.70 280 34 220
| [Operated by: Uttarakhand Jal f
.. Sansthan)
| 28 MLD STP, Indra Nagar, Haldwani
i8 | Distt- Nainita! 8.97 280 348 7.25 240 30 540
| (ﬂpersted by: Uttarakhand Peyjal
a f 10 MLD 577 Rusi Pond , Distact- New Sewage Treatment Plant (S5TP) of 17.5 MLD capacify is under
{ Nainital construction.
i ;. R
sage Treatment final effluent standards (As Notified by MoEF&CC), 6.5-9.0 } 30 <100 } <4000
s+ All values are in mgll except pH, Fecal coliform (MPN Per 100 mi).

5"’}';&3. 5 . - ?_
> pee A AV’
awn) lllw»?l;r//z 023, © o4 !;h e
ymod Bhandari g1 117 {Pradeep Chauhan) { Amit Pokiy

1§b ASM] Lab Assistant snﬁrmmt iﬂiimr
_—
Swom & Verified the Deponent Before
me oD Y
Pauri Garhwal (U.

Natendra Singh Negi
Advocate/Notary Public

6
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